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disputed amount from 1-7-1950 to 
1957 is about Rs. 85 lakhs.

Shri Supakar: Before the present 
temporary arrangement terminates in 
December, 1957, will the Government 
in reaching a fresh agreement with 
Pakistan, take into consideration our 
additional needs for water from the 
canals?

Shri Hathi: Certainly, yes. The
needs of this country will be taken 
into consideration.

Shri matt Ha P*lchoudhuri: Has
Pakistan yet paid any of the money 
for the maintenance of the Madhopur 
and Ferozepur canal Ireadworks to the 
Punjab Government?

Shri Hathi: As I said, there are two 
items, one disputed and the other un
disputed. Undisputed items include 
this, and for that it has been paid.

Voluntary Cato in Salary

*423. Shri V. C. Shukla: Will the 
Minister of Transport and Communi
cations be pleased to state:

(a) whether it is a fact that recently 
some Telephone Department em
ployees in the Raipur area offered 
to forego Rs 2 a month from their 
pay from J.ily, 1957 as a token help 
towards the Second Five Year Plan;

(b) if so, whether this voluntary 
cut has been accepted; and

(c) from which date?
The Minister of State In the Minis

try of Transport and Communications 
(Shri Humayun Kabir): (a) Yes. A 
report has been received' that some 
officials belonging to the Telephone 
branch in Raipur haw offered to fore
go Rs. 2 pm. of their pay.

(b) and (c). This move on their 
part has been greatly appw ^ted and 
orders in this regard have been issued 
that intending contributors may either 
invest their contributions in the vari
ous National Savings Schemes as 
Post Office Savings Bank, 12-Year 
National Plan Savings Certificates, 10- 
T m t  treasury Savings Deposit Certi

ficates, etc. or if outright donations to 
Government are preferred, the contri
butions may be deposited in the m e
rest treasury for credit to the Central
Government.

Shri V. C. SfaaUa: This offer of
voluntary cut was made in the month 
of July. On what date was it accept
ed, and on what date was the order 
accepting it issued?

Shri Humayun Sabir: The reference 
came to the Directorate on 1st Octo
ber, 1957 but the orders accepting the 
offer could not be issued till certain 
administrative and other matters had 
been settled.

Shri Ansar Harvani: May I know
whether officers in the salary group of 
above Rs. 1.000 have offered any 
voluntary cuts to the Ministry of 
Transport and Communications?

Shri Hamaynn Kabir: Not to my
knowledge so far.

Shri S. M. Banerjee: May I know 
whether the National Federation of 
Posts and Telegraphs has suggested 
some economy measures to the Post* 
and Telegraphs Department with a 
view to get some money for the 
Second Five Year Plan, and if so, 
whether the hon. Minister had any 
discussion with them?

Shri Hamaynn Kabir: The whole
question has been under examination, 
and at one stage it was thought that 
the officers getting over Rs. 1,000 might 
be asked to make some kind of volun
tary contribution, but when the matter 
wac carefully examined it was found 
there was more danger in making any 
such general rule than would appear 
otherwise, because the circumstances 
differ from family to family. A man 
may require all his emoluments for 
his private needs if he has a very big 
family, and he may not be able to 
make a voluntary contribution. An 
invidious distinction would thus be 
created between certain officers and 
others. Therefore, Government came 
to the conclusion that voluntary cuts 
should not be accepted except in
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case ol political appointments or high 
■dignitaries. In the cate of others, if 
•they v,^ritad to make a contribution, 
they could draw their full salary and 
pay whatever they like in any manner 
ihey like.

Shri 8. M. Banerjee: My question 
is different.

Shri Hnmaynn Kablr: I have
answered the question.

Shri Tanfananl: What is the result 
■of the discussion?

Shri Humayun Kjtbir: I haw said
the decision is that voluntary cuts 
will not be accepted by Government, 
but voluntary contributions will ba 
most welcome.
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Shri Humaynn Kablr: From one
corner of India to another, from Tri
vandrum to Gauhati and from Hissar 
•to Bombay and Madras.

Shri S. M. Banerjee: I wanted to 
know whether the National Federation 
of Post* and Telegraphs has suggested 
any economy measures to get some 
money for the Second Five Year, and 
whether the hon. Minister or the 
Deputy Minister had any discussion 
with them on this subject.

Shri Hamayun Kablr: The ques
tion does not arise out of this. It is 
a question about voluntary cuts in 
salary by certain officers, whether a 
union has made any suggestion or 
not does not arise out of it.

Skri V. C. Bhukta: What is the
nature of the difficulties involved in 
accepting this cut?

Shri Bu m j u  Kablr'. I have al
ready indicated some of the difficul- 
■ties. One is because the conditions of 
different people differ. Apart from 
*ha*> contributions of one or two 
rupee* woold present such accounting 
-difltcuHiaa in the pay bills etc., that

the loss to Government may be greater 
than any amount which is recovered.
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Mr. Speaker: Shrimati Ila PaJ-
choudhuri. AH hon. Members whose 
names appear as sponsors of particular 
questions must go on rising until they 
catch my eye,

Shrtmati Ila Palehoadhnrl: I rose.
May I know when the storing of the 

surplus waters is expected to be 
started, and will it be corpieted be
fore the next monsoon?

Shri Hathi: Partial storting with 
start from 1958 and will be completed 
by 1959.




